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27.  Puducherry

28.  Punjab

29.  Rajasthan

30.  Sikkim

31.  Tamil Nadu

32.  Telangana 16.06.2015 420,000,000.00
33.  Tripura 14.07.2015 55,000,000.00
34.  Uttar Pradesh

35.  Uttarakhand

36. West Bengal

TotaL 3,549,900,000.00

Loss of green areas in metros

1138. SHRI AJAY SANCHETT: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) the details of loss of forest arca, State-wise, during the last three years;
(b) what has been the loss of green arcas in major metros in the country;

(c) whether builders and real estate agencies are pressurising Government to part
with agricultural land, waste land, mountain land, coastal land and forest land; and

(d) if so, the strategy chalked by Government to protect such land?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) As per India
State of Forest Report-2013, the total forest cover in the country is 697,898 square
kilometers which is 21.23% of the total geographical area of the country. There is a
net increase of 5871 square kilometers in the forest cover of the country as compared
with India State of Forest Report-2011. The detailed list showing increase/decrease
in forest cover State/UT-wise is given in the Statement (See below).

(b) As per the information provided by the Ministry of Urban Development,
the forest cover of metropolitan cities as per Master Plan of the city concerned is

given as under:
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® Mumbai - 86.57 square kilometres
(i)  Delhi - 180 square kilometres
@iii)  Chennai - 24 square kilometres
(iv)  Kolkata - Not Available

W) Bengaluru - 97 square kilometres
(vi)  Hyderabad - 88.4 square kilometres

(vil) Jaipur (Region) - 74.47 square kilometres
(viii)) Chandigarh - 344 square kilometres

However, the information on change in forest arca in metropolitan cities for last
three years is not available.

(¢) and (d) There is pressure on the land for various activities including
construction. However, before carrying any large scale construction activities,
necessary clearances have to be obtained from Ministry of Environment, Forest and
Climate Change and other agencies. Forest (Conservation) Act, 1980 provides legal
backup for protection of forest cover/green arca against the various developmental/
non-forestry activities including urbanization and construction of residential and

commercial buildings.

Use of forest land for non-forestry purposes requires prior approval of Central
Government under the Forest (Conservation) Act, 1980.

Statement

Change in Forest Cover in States/UTs as per India State of
Forest Report (ISFR)-2013

(area in km?)

States/UTs Geographical Total Forest Total Forest Change in Forest
Arca Cover 2011 Cover 2013 Cover with
respect to 2011

assessment
1 2 3 4 5
Andhra Pradesh 275069 46389 46116 -273
Arunachal Pradesh 83743 67410 67321 -89

Assam 78438 27673 27671 -2
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Bihar 94163 6845 7291 446
Chhattisgarh 135191 55674 55621 -53
Delhi 1483 176.2 179.81 3.61
Goa 3702 2219 2219 0.00
Gujarat 196022 14619 14653 34
Haryana 44212 1608 1586 -22
Himachal Pradesh 55673 14679 14683 4
Jammu and Kashmir 222236 22539 22538 -1
Jharkhand 79714 22977 23473 496
Karnataka 191791 36194 36132 -62
Kerala 38863 17300 17922 622
Madhya Pradesh 308245 77700 77522 -178
Maharashtra 307713 50646 50632 -14
Manipur 22327 17090 16990 -100
Meghalaya 22429 17275 17288 13
Mizoram 21081 19117 19034 -63
Nagaland 16579 13318 13044 -274
Odisha 155707 48903 50347 1444
Punjab 50362 1764 1772 8
Rajasthan 342239 16087 16086 -1
Sikkim 7096 3359 3358 -1
Tamil Nadu 130058 23625 23844 219
Tripura 10486 7977 7866 -111
Uttar Pradesh 240928 14338 14349 11
Uttarakhand 53483 24496 24508 12
West Bengal 88752 12995 16805 3810
Andaman and 8249 6724 6711 -13
Nicobar Islands

Chandigarh 114 17 17.26 0.26
Dadra and Nagar 491 211 213 2

Haveli
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1 2 3 4 5
Daman and Diu 112 6.15 9.27 3.12
Lakshadweep 32 27.06 27.06 0
Puducherry 480 50.06 50.06 0
Granp ToTaL 3287263 692027 697898 5871

Funds for Asiatic Lion Conservation Project

1139. SHRI MANSUKH L. MANDAVIYA: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) the updated status of action taken by the Ministry on request of the State
Government of Gujarat to allocate sufficient funds for Asiatic Lion Conservation
Project;

(b) the quantum of funds allocated/proposed to be allocated for the project
including in 2015-16 Budget;

(c) if no decision taken, the reasons therefor; and

(d) the details of the efforts of the Ministry to protect and preserve Asiatic
lions?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) to (¢) The State
Government of Gujarat has submitted a revised project for ‘Consolidating Long Term
Conservation of Asiatic Lion (Panthera leo persica) in Greater Gir Region’ for ¥ 150.00
crores for a period of five years. The Ministry has advised the State Government to
review the proposal for the financial year 2015-16 and prioritise the activities under
the component ‘Recovery Programme for Saving Critically Endangered Species’ of
Centrally Sponsored Scheme of ‘Integrated Development of Wildlife Habitats’. The
proposal has not been received from the State Government.

(d) The Government has taken the following steps for protection and conservation
of wild animals including lions in the country:

(1) Asiatic lion is in Schedule T of the Wild Life (Protection) Act, 1972 thereby
getting highest legal protection.

(i) Asiatic lion has been identified as one of the species for the specific component
of “Recovery Programmes for Saving Endangered Species and Habitats’
provided in the Centrally Sponsored Scheme of ‘Integrated Development of
Wildlife Habitats’ for focused conservation action on selected endangered
species.



